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(b) The sugar recovery percentage
in the case of Dhuri factury is low as
compared 10 that of other factories in
Punjab State, but the difference in the
case of Phugwara tactory is only mar-
ginal,

(c) The main reason for low sugar
recovery in Dhuri is cumparatively
less arca under CO J. 64, an eurly ma-
turing nigh augur varlety, and also
due to Jow mill cfficiency on account
of \};ery ol machinery,

(d) In view of the above facts thm
does not arize.

{e) The Funjabh Government are
taking steps 10 inereasze the area un-
der CO J, 64 Sugarcane vaTiety and’
also trying to reduce the time-lag bet-
ween the harvesting of sugarcane and
its milling by the factory. Besides,
the Central Govelnment ‘wre -imple~
menting, through the term fnancing
institations, a. soft loan scheme for the
modernization - and rehabmtat:on of
sugar tactorms. “
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2887, szm: R, K MHALGI: wilr
the Minister of WORKS AND HOUS-
ING 'AND ‘SUPPLY AND REHABILr-
TATION\M p"tem 40 gme .

(a} whather there is any proposa)
tatipq of Gmrez'nmqnt
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“‘muama AND SUPPLY. AND. RE-

HABILITATION (SHRI smnnm
BAKHNT): (a) No. Sir, . .

(b} and (¢). Do not arise,

Construction of Govsrnment Qnaruu '

9888. SHRI G-ANANA‘I‘H PRA~
DHAN: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to re-
fer to the reply given to Unstarred
Question No. 92 on the 20th Novem~
ber, 1978 regarding allotment of B and .
C type quarters in Delhi and State:

(a) whether Government has since.
sorted out the applications received’
from the employees working in Delhij

(b) if so, the information | asked
for in part {a) and (b) of the afore-
said’ question may be furnished; -

(c) whether it is a fact that the
progress in regard to construction of
Government quarters for employeeg
is vVery slow and if so, the reasons-
thereof; and

(d) the number of _employem who
are likely to vacate their accommoda-~
tion by 1882 due to their rettremant
(categury-mse) ?

THE MINISTER OF WORKS AND-
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAH
BAKHT): (a) Yes, Sir,

(by A :tatement furnishing'the.m.;-
formation is attached. .

(¢) Within ‘the available resources,

‘it is the policy of the Government to

construct as many quarters ag possible
for Government servants. During the-
vear, Government,
haveg zanctioned construction of 15,300
houseg ‘in Delhi; - In all, g total num~

. ber of abom 21,000 houses are under

comtmchan/snnbtloned for eomm-m

tlon in Delhi urd it ig likely to he
- completed - &m‘i
three "

with m mlte, is ‘being MuM

- the - next two or
‘. addition; a hostel
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ing the UNIDO Conference. After the - . _ o
conference, these suites will also be o v Nurmber of application
‘added to the General Pool accomtmo- : _

1964 . R . 1544 8y

-dation. S
_ tai:;)d. No Ss:'uch..intormntion is main- 1965 . . 1477 829
N e S g6 . 1584 557
_ . 1967 ] . . 1388 701
Priority Date - Number of applications 1968 - e 857 301
bl receiv
o 1969 . . . 1072 326
Year Type B Type C ig70 . . . 1257 353
- 1971 . . . 1501 377
1939 .. -6 | 1972 e 1059 343
1940 . . . 2 3 1973 \ . . 1150 316
041 . e . 6 9 1974 . . ] 957 185
e . .. 10 26 1975 . . . 903 199
1943 . . “ 28 61 !
o4 . . . 47 o9 "% o o0
1948 . . ) 38 123 1977 2417 2343
o6 . . . 2 101 1978 . . . 558 129
o8 . . . 42 126 A oo* )
.194.8_ . . . 51 167 "
949 . . . 30 178
950 ., . . 36 159
st .. . 6 168
S 39 a72
953 . . . 68 289
‘1954 v . 118 394
95 . . . 28y 686
936 . e
987 o 9¢1 835
988 . _Gao 648
1959 : IR "G 725
oo L. byt 456
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